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Certification by the Employer/ Cadre Controlling Authority 
 

The information/ details provided in the above application by the applicant are true 
and correct as per the facts available on records. He/she possesses educational qualifications and 
experience mentioned in the vacancy Circular. If selected, he/she will be relieved immediately. 

 
2.    Also certified that; 

 
i) There is no vigilance or disciplinary case pending/contemplated against Smt./Shri 

 

ii) His/ Her integrity is certified. 
 

i) His/ Her CR Dossier in original are enclosed/photocopies of the ACRs for the last 5 years 
duly attested by an officer of the rank of Under Secretary of the Govt. of India or above are 
enclosed. 

 
ii) No major/ minor penalty has been imposed on him/ her during the last 10 years or A list 
of major/ minor penalties imposed on him/ her during the last 10 years is enclosed. (as thecase 
may be). 

 
 
 

Countersigned 
 

(Employer/Cadre Controlling Authority with Seal) 


